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ICtioD at theh end. Their opinions were 
DOl asked foc. 

Stalement 

Tbe pC(lCcdure r.~ar i .. & appointment of 
Vice·Chanccllors of the Aliiarh, Banaras, 
Delhi and Vi. va· Bharati Universities is as 
follows :-

AI/garh M "slim University: 
The Vice.Cbancelior is &pl'oirted by Ibe 

Visitor from amons persons recommended by 
tbe Executive CouncIl. If the Visitor does 
DOt approve of any of II,e persons 10 
recommtnded, he may call for fresb 
recommendations from the Executive 
Counell. 

Bllnaras Hindu Un/I'ul/ry: 

The Vice-Chancellor is appointed by the 
Visitor on the recommendation 01 a Selection 
Committee constituted by the Visitor for 
the purpose. If the V,SItor does not approve 
of such recommendation, he may call for 
ODe or more fresh recommendations. 

Deihl Unl Ve' sit y : 

The Vice-Chancellor is appointed by Ibe 
Visitor from a panel "f not less than three 
perIODS selc cled by a omm t e~ consisting 
of three persons, two of whom nominated by 
the Executi ve Council and one person 
nominated by the Visitor. One of the three 
persons is apI" inted by the Visitor , s the 
Chairman of the Committee. II the Visitor 
does not approve of any of tbe persoos 10 
recommendccl, he may call for fresb 
recommendations. 

JlisVtl-Bha,ali, Sanliniketall : 
The Karma·Samiti (Executive Council) 

forwards 8 panel of three names to the 
Samsad (Court) ... ith their lecommendations 
iD order of preference. If the Samsad 
(Court) by a dmple majority accepts the 
first name on the panel forwarded by tbe 
ICarma·Samiti (Executive Counci)), the 
Paridarsaka (Visitor) confirms tbe appoint. 
ment. If, howe~r. the fint name on the 
panel is not acceptable 10 the Samaad 
(Court), the panel is forwarded to tbe 
Paridanaka (Visitor) with the recommenda· 
tion of the Kallua·Samili (Execulivo (;(luncil) 
and the Samsad (CoUrt) and tbe appoint. 
m~nt is made by the Pnrldanaka (Visitor) 
from tbe JIIIIIel of names. 

RecommeDdatloD of AdmlDllteratl,e Reforms 
Commll5lon Regarding Pay and Allowances 

of I. P S. Olllcers 

807. SHRI MANGALATHUJdADAM : 
Will Ihe Mir.ister of HOME AFFAIRS be 
pleased to state : 

(a) whether the Administrative Reforms 
om i~,i n has recommended to enhance 

the pay ano ailow8nces of the I. P. S. 
officers; 

(b) if so, tlie reaction of Government 
to these I ecommendations ; and 

(C) v.hether his Ministry has written to 
the Finance Ministry/Pay Commisaiun to 
consider the question? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (a) No, Sir. 

I bl and (e). Do not arile. 
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EarDIIIII or Pruflts by Asboka Hotel. 
aDd other GonrDmeDt OWDed Hotell 

8U. DR. RAM SUBHAG SINGH: 
Will the MiDister of TOURISM AND 
CIVIL AVIATION he pleased to state: 

(B) whether the Asboka Hotel and other 
Govei nmctll owned botel. have: made aDY 
progrell In profit makiDI ; 

(b) wbic:b of tbe botels are Itill runDlDa 
OD lou; aDd 

(e) tbe ,teps bcinl takeu to _ that 
thole botel. do not iuc:ur 10_ ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION tOR. KARAN SINGH): 
ta) aDd lb). The A5boka Hotel bas been 
roakioa profits siuce 1960 and OlIpocts to 
cootiDoe doqlO for 1%9·70 allO. 

The JaDpath Group of Hotcll co_c. 01 
the JaQpBtb, Lodbi BDd Raojit. Wblle tbe 
J_path Uait hal beea makialJ. profit, tbe 
II'OUp ... a whole bal IUIliered a lOll. For 
tbe y.... 1 969-70, owo~er, the aroup OlIpeetl 
to make • pro8t. 




